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"This court has only upheld the order of termination P-1 dated 16.10.96 thereafter if the
contract of the petitioner has been extended then because of the extension of the contract the
petitioner, if is continuing in services, then the order passed by this court shall not come in his
way. '
On the basis of the aforesaid observation. | donot find any reason to interfere with the order
dated 20.03.2008. In view of the aforesaid, the present petition stands disposed of."
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